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Criminal Cases against Staff removed
from Service of CL.W,

3921. SHRI SAMAR MUKHERJEE-
Will the Minister of RAILWAYS be
pleased to state:

(a) whether sny criminal case is
pending against the staff of Chairman-
jan Locomotive Works why Were re-
meved from service for participating
in May, 1974 Rallway Strike; and
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(®) i not, the reasons for which
they were removed from service?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): (a) No.

(b) They were removed from ger-
vice for their gross misconduct in con-
nection with the strike,

Demand for Pablication of a Journal

8922. SHR! SAMAR MUKHERJEE:
Will the Minster of LAW, JUSTICE
AND COMPANY AFFAIRS be pleas-
ed to state:

(a) whether attention of Govern-
ment has been drawn to the demands
for the publication of g Journal made
by the Election Commission of India
Employees Union to the Chief Election
Commissioner of India on the 21st
September, 1973; and

(b) if so, the action taken thereon
by Government?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (DR, SAROJI-
NI MAHISHI). (a) Yes, Sir.

(b) The matter 1» under the conm-
deration of the Election Commission

Indian Delegations visit to Libya for
Crude Oil

3923 SHRI BIRENDER SINGH
RAO-
SHRI MUKHTIAR SINGH

MALIK:
SHRI R V SWAMINATHAN:

DR ¥ P SHARMA:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to gtate*

(a) whether Indian Economic dele-
gation vsited Libya during the month
of Qctober, 1974;

(b) whether the delegation hed a
talk with the Libyan Government for





